
CHAl'l'.RA is, 1982 (SAKA) 

tlm.atlon of. ttansfer petition has 
~·deJeted. 

·,xU) The scoPe for the Su.mmary 
trial Qf Cases has been enlarged con-
siderably. 

(xiii) The Courts of Session have 
also been empowered to continue the 
bearing of the ease from the ,tage 
of evidence reached by his prede-" ' 
cessar. under the old Code the 
provision was applicable to the 
Courts of ,Magistrates only. 

12.10 hrs. 
MR. DEPUTY-SPEAKER: Papers 

laid on the Table. 
SHRI JYOTIRMOY BOSU (Diamond 

Harbour): I have given notice of 
privilege against Shri A. B. A. Ghani 
Khan Chaudhuri for giving the House 
wrong figures about the DVC power 
generation ... (Interruptions). I have 
quoted the figures and he has misled 
the House and you should allow my 
privilege motion . . . (Interruptions). 

,MR. DE:PUTY -SPEAKER: May I 
request all hon. Members to take theoir 
seats. I will come to that after the 
papers are laid. 

PAPERS LAID ON THE TABLE 

REVIEW ON AND ANNUAL REPoRT OF CEN-
TRAL ELECTRONICS LTD. NEW DELm FOR 
1978-79 AND A STATEMENT FOR DELAy. 

THE PRLME MINISTER (SHRI-
MAT! INDIRA GANDHI): r bea to 
lay on the Table: 

(1) A copy each of the following 
papers (Hindi and English versions) 
unaer sub-section (1) of section 
819A of the Companies Act, 1956:-

(i) Annual Report of the Cen-
tral l!!Iectronics Limited. New 
Delhi, for the year 1978-79 along 
with the Audited Accounts and 
the comments of the CnmptroUer 
and Auditor General thereon. 

(ii) Statement r.egarcUng Re-
new by the Government on the 
",or~1 of the Ctlmpany and rea-

son, f~ det.y in layln, the ... 
port. [~ in 'IJ'brar:v. Be. 
No. LT-6261801. . 

RIMBW OK AD ANNuAL ~ 01' 
NBYVI:Lt LWm'II COJUtOIItA.'l'IO La. NJII'-
VJiJLI (T.um. NADD') FOR 19~'19'AND 
ANNUAL BBPoRT OF CBN'1'JtAL PoWI8 
RES!2ARCH lNS:rnutJ:, ~ I'OB' 

19'18-79 
THE MINISTER OF ENERGY AND 

IRRIGATION AND COAL (SHRI A. 
B. A GHANI KHAN CHAUDHURl): 
I beg to lay on the Table:-

(1) A copy each of the following 
~rs (Hindi and English ver-
sions.) under sub-section (1) ot · 
section 619A of the Companies Act, 
1956:-

(i) Review by the Gavernment 
on the working of N eyveli Lignite 
Corporation Limited, Neyveli 
(Tamil Nadu) for the year 1978-
79. 

(ii) Annual Report Of the Ney_ 
veli Lignite Corporation, Limited, 
Neyveli (Tamil Nadu) for the 
year 1978-79 along with the Audi-
ted Accounts and the comments 
of the Comptroller and Auditor 
General thereon. [Placed in Lib-
rary. See No. LT-627/80]. 

(2) A copy of the Annual Report 
(Hindi and English versions) ot 
the Central Power Research Insti-
tute, Bangalore, for the year 1973-
79 along with Audited Accounts. 
[Placed in Library. See No. LT-
628j80]. 

NOTIP'ICA'l"lONS UNDER GUJARAT l..BGJs-
LATIVE AsSEMBLY (LEADER OF '1'R'8 
OPPostTION) 8A.LA.RY AND ALLoWANCD 
AcT, 19'19 AND SALARy AND AL~w­
AHCBs OF LI:ADzR OF OPPOfJlTlON IN' 
LlxJ.tsL&1'.M: ASSEMBLY AcT 19'18 
(PcNJ'AB) AND A COPY OJ!' m BmAR 
LaGISLATORE (M:I:NBJ:R ~, 
ALlDWAXCIlS AND PI:Na1oN) (A.lw:;aN». 

~) ~~ANCE, 1980. 
THE MINISTER OF p.ARLIAJDN-

TARY AFFAIRS (SHRI"' 9IIJBJIA 
NAR.AiN SINGH): I bel to lQ' _ pe 
Table:-
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(1) A copy of tbe Gujarat Le-
ci&lative Assembly (Leader of the 
Opposition) Salary and Allowances 
(Amendment) Rules, 1980. (Hindi 
anel EDcUsh versions) published in 
Notification No. GK-80 8-4691/B-
(PA) in Gujarat Government Ga-
zette dated the 4th March, 1980. 
under sub-section (3) of section 12 
of the Gujarat Legislative A.B-
aembly (Leader of the Opposition) 
Salary and Allowances Act, 1979 
read with clause (c) (iv) of the 
Proclamation dated the 17th Feb-
ruary, 1980 issued by the President 
in relation to the State of Gujarat. 
[Placed in Library. See No. LT .. 

, 629/80]. 

(2) A copy of the Salary and 
Allowances of Leader of Opposi-
tion in Legislative Assembly Rules, 
1979 (Hindi and English versions) 
published in Notification No. G.S. 
R. 41 in Punjab Government Ga-
zette dated the 30th March, 1979, 
together with Corrigendum thereto 
!published in Punjab Government 
Gazette dated. the 10th August. 
1979 under sub ... section (3) of sec-
tion 10 of the Salary and Allow-
ances of Leader of Opposition in 
Legislative Assembly Act, 1978 
read with clause (c) (iv) of the 
Proclamation dated the 17th Febru-
ary 1980 issued by the President in 
rel~tion to the State of Punjab. 
[Placed in Library. See No. LT-
630/80]. 

(3) A copy of the Bihar Legis-
lature (Members' Salaries, Allow-
ances and Pension) (Amendment) 
Ordinance, 1980 (No. 4 of 1980) 
(Hindi and English versions) pro-
mulgated by the Governor of Bihar 
on the 4th March, 1980, under arti-
cle 213 (2) (a) of the Constitution 
read with clause (c) (iv) of the 
Proclamation dated the 17th Feb-
ruary, 1980 issued by the President 
in relation to the State of Bihar, 
[Placed in Library. See No. LT-
GS1/SO]. I' '" ""' 

B.IM:BWs OK AlC'D AmnrAL RZP01t'l'S 01' 
BJIARA., Hu.VY PLA'l'B Alfl) V_nLs LTD. 
V:rsAItBAPA"1'KAM !OR 10'18-'19, B1WtA!' 

PuMl'S AND CoJl1llJll8JOR8 Lt'D. MADIll, 
.AI..I..ABABAD roa 19'18-79, Ba.'W' 0ftI. 
~ GLASS l4'D. DuaoAPUR .. 
1978-79 AND A 8'1'A'1'&1ttDN'1' JIOft DIILA.'I"# 
NOTII'ICATlONS tJ'NDDt IN.ovsm:ua 
(Dzv.BLopMENT AND RI:GoLATION) Acr, 
1951. ETC. J!I1'C. 

THE MINISTER OF STATE IN THB 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): I ,beg te 
lay on the Talble:-

(1) A copy each of the followinC 
pajpers (Hindi and English ver-
sions) under sUb-section (1) of sec-
tion 619A of the Companies Act, 
1956:-

(a) (i) Annual Report of the 
Bharat Heavy Plate and Vessels 
Limited, Visakhapatnam, for the 
year 1978-79 along with the Audit-
ed Accounts and the comments of 
the Comptroller and Auditor 
General thereon. 

(ii) Satement, regarding Re-
view by the Government on the 
working of the Company. {placed 
in Library. See No. LT .. 632/80]. 

(b) (i) Annual Report of the 
Bharat Pumps and Compressors 
Limited, Nainil Allahabad tor the 
year 1978-79 along with the Au-
dited Accounts and the comments 
of the Comptroller and Auditor 
General thereon. 

(ii) Statement regarding Re-
view by the Government on the 
working of the Company. [Placed 
in Library. See No. LT-633!80]. 

(c) (i) Review by the Govern-
ment on the working of the 
Bharat Ophthalmic Glass Limited, 
Durgapur for the year 1978-79. 

(ti) Annual Report of the Bha-
rate Ophthalmic Glass Limited. 
Durgapur, for the year 1978-71 
along with the Audited Accounts 
and the comments of the Comp.-
troller and Auditor General 
thereon. 

(2) statement (Hindi and En,-
lish versions) showing reasons for 
delay in laying the Report men-
tioned at 1 (c) above. [Placed ... 
IAIbrar1. See No. LT·8S4I80]. 
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(3) A copy each of .the fo11ow1ng 
NotUleationa (Hiadi and ED&1ish 
'!lVertdoDs) UIlder tub-section (I.) ,of 
aection 1SA of the Induatries (De-
'Yelopment and Regulation) Act, 
1951:-

(i) S.O. 556(E) published in 
Gazette of India dated the 28th 
September, 1979 regarding conti-
nuation of the management of 
1411. Eastern Distilleries Private 
Limited, Calcutta. 

(ll) S.O. 757 (E) published in 
Gazette Of India dated the 26th 
November, 1979 regarding conti-
nuation of the management of 
Mis. Containers and Closures 
Limited, Calcutta. [Placed in 
Library. See No. LT-635180]. 

(4) A copy of Notification No. 
by the Uttar Pradesh state Sugar 
gulation) Act, 1951. [Placed in 

ADvANCE REPoRT OF THE COMPTROLLER 
AND AUDITOR GENERAL FOR 1978-79, 
UNION GoVERNMENT (CIVIL), REPORT 
0 .. COMPTROLLER AND AUDITOR GENERAL 
OF l.NDIA. FOR 1978-79, UNION GoVT. 
(DEFENCE SERVICES), A COpy OF APPRO-
PRIATION ACCOUNTS OF DEFENC.E SER-
VICIlS FOR 1978-79 A CONSOLIDATED 
REPoRT ON PuBuc SECTOR BANKS FOR 
THE YEAR, ENDED ON 31ST DECEMBER, 
1978, NOTIFICATIONS UNDER CUSTOMS 
ACT, 1962, GUJARAT SALES TAX ACT, 
1969 AND REvIEw ON AND ANNUAL RE-
PORT OF LLFE INSURANCE CORPORATION 
()F INDIA. FOR THE YEAR ENDED ON 31ST 

MARcH, 1979. 

0) Advance Report of the Com-
poller and Auditor General for 1978-
'19, Union Government (Civil), Re-
poport ofComptriller and Auditor 
General of India for 1978-'71, Union 
Govt. IDefence Services), a copy of 
Appropriation Accounts of Defence 
services for 1978-79 a consolidated 
lleport on Public Sector Branch for the 
7ear 1962, ended on 31st December, 
1178, Notification under customs Act, 
.ujarat Sales Tax Act, 1979 and Re-
... enue an and Annual Report Ute In-
_rance Corporation of India for the 
,.ear ended 8lat March, 19'79 

SHRI CHABANm CHANANA: 

On behalf of Shr1 Jagann.th Paha-
dia I beg to lay on the Table: 

(1) A cQpy each ot the follow-
ing Reports (Hindi and Bng1ish 
versions) under article 1&1 (1) 
ot the Constitution!-

(i) Advance Report of the Com-
ptroller and Auditor General of 
India t.or the year 1978-'79; Union 
Government (Civil). 

(ii) RepQrt. ot. the Comptroller 
and Auditor General of India for 
the year 1978..(19, Union Govern-
ment (Defence Services). 
(2) A copy of the Appropria-

tion Accounts of the Defence Ser-
vices for the year 1978-79 and 
Commercial Appendix thereto 
(Hindi and English versions). 
[Placed in Library. See No. LT-
63'7/80]. 

(3) A copy of the Consolidated 
Report (Hindi and English ver-
sions) on the working of the pub-
lic sector banks for the year ended 
31st December, 1978. [Placed in 
Library. See No. LT--638180]. 

(4) A copy of Notification No. 
G.S.R. 107 (E) (Hindi and English 
versions) !published in Gazette of 
India dated the 19th March, 1980 
together with an explanatory 
memorandum regarding revised 
rate of exchange for conversion of 
Pound Sterling into Indian cur-
rency or vice-versa., under sec-
tion 159 of the Customs Act, 1962. 
[Placed. in Library. See No. LT-
e39180). 

(5) A copy each of the :lollow-
ing Gujarat Government Noti1lca-
tions (Hindi and English versions) 
under sub-section (3) of section 49 
of the Gujarat Sales Tax Act, 19a9 
read with clause (c) (iv) of the 
Proclamation dated the 17th Feb.-
ruary, 1980 issued by the Presiden' 
in relation to the State of Gujarat: 

(i) Notification No. (GHN-72) 
GST-I079 (8. 49) (16) published 
In Gujarat Government Gazette 
dated the 28th October, 1979 eon .. 
taining corrigendum to Nottflca-
-.on No. (GHN..J9) CST-IO'71 
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(8. 49) (17) dated tile 26th June, 
1978. 

(ii) NoUfication No. (GHN .. 86) 
GST .. I079 (8.49) (77) -TH elated 
the 12th ])ecembeJ:', 1979 making 
certain a:rnendments to Notification 
No. (GHN-827) GST-IO"lO (S. 
49) -TH dated the 29th April, 1970. 

(iii) Notiflcation No. (GHN-91) 
GST-I079 (S. 49) (78-TH publi-
shed in Gujarat Government Ga-
zette dated the 28th December, 
1979 making certain amendment 
to Notification No. (GHN-62.7) 
GST-I070 (S-49)-TH dated the 
29th AprilJ 1970. 

(iv) Notification No. (GHN-93) 
GST-I079 (8-49) (79-TH pub-
lished in atljarat Governtnent 
Gazette dated. the 28th December ~ 
1979 making certain amendment 
to Notification No. (GHN-627) 
GST-l070 (S. 49) -TH dated the 
29th April, 1970. 

(v) Notification No. (GHN-95) 
GST-I079 (S. 49) (SO) -TH publi-
shed in Gujarat Government Ga-
zette dated the 29th December, 
1979 making certain amendment 
to N'otifi£ation No. (GHN-627) 
GST-I070 (S. 49) -TH dated the 
29th April, 197(J. 

(vi) Notification No. (GHN-4) 
GST-I080 (S. 49)-SI-TH publish-
ed in Gujarat Government Gazette 
dated the 16th January, 1980 mak-
ing certain amendment to Notifi-
cation No. G'BN 627-GST-I070 (S. 
49) -TH dated the 29th April, 1970. 

(vii) Notification No. GHN-18), 
GST·I08() (S. 49) (82) -TH publi-
shed in Gujarat Government Ga-
zette dated the 3rd March, 1~ 
making certain amendment to 
Notification No. (GHN .. &2'7) GST-
10'l0 (6. 49) .. TH dated the 29th 
:Alpr.U, uwo. [P1a~d in Library. 
"See No. LT-MOI86]. 

<f) A copy each of the follow-
1Dc. GuPrat Goverameut liottAc .. 
tiona (Hindi &Ild ¥Mlish ver~) 
unde.r sub-section (5) of sectwn 
8& ot the Gujarat Sales Tax Act, 
1969 read with. clause (C) (Iv) 
sued by the President in Relation tt) 
the State of Gujarat:-

(i) N6tifu:ation No. (GHN.71). 
GSR-I079 (2,5)-TR pubHlhed in 
Gujarat Government Gazette dated 
the 26th October, 1979 containing 
corrigendum to Notification No. 
(GHN-32) GST-107S (20)-TH 
dated the 18th May, 1978. 

(Iii) The Gujarat Sales Tax 
(Second Amendn'umt) Rules, 197~, 
published In Notification No. 
(GHN-74) GSR-I079 (22)-TH in 
Gujarat Government Gazette-
dated the 19th October, 1979. 

(iii) The Gujarat Sales Tax 
(Third Ameruitnent) Rules, 1979, 
published in Notification No. 
<GHN-81) ~S:R-I0:19 (23) -TH in 
GUJarat Government Gazette 
dated the 22nd November, 1979. 

(iv) The Gu~arat Sales Tax 
(Fourth Amendment) Rules, 1979. 
published in Notification No. 
(GHN-94) GSR-I079 (24)-TH in 
Gujarat Government Gazette 
dated the 28th December, 1979. 

(v) The Gujarat Sales Ta~ 
«(Amendment) Rules, 19S0 pub-
lished in N oti:fication No. (GHN-
17) GSR-IOOO' (26)-TH in Gujarat 
Government Gazette dated the 
3rd March, 1980. [Placed in Lib-
rary. ~e N~ L'r-641/SG]. 

(7) (i) A copy of the Annual Re-
port (lfindi and Brnglish versions~ 
of the Life Insurance CorporatiOlT 
of India for the year ended the 
31st March, 1979 along with the 
Audited Accounts uDder section .. 
()f the Life Insurance O'orporati~ 
Act, t9l56:. 


